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None present for the applicant.

On perusal of the order—Sheeté it
appears that none was present for t’ne*
appllcant on 27.1.2000, 6.10.99 and: today.
-It appears that the applicant has lost '
interest in this case. .Therefore, tb is

OA is dismissed in défailt and ‘for non

prosecut ion . : v ’/’-
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